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Statement

(a) The Government of India re-
mains in  constant  touch with the 
State Governments to ensure success-
ful implementation of national pro-
grammes and policies including those 
having a bearing on prices.

(b) and (c). The thrust of Gov-
ernment price stabilisation policy has 
been to tackle the problem by subs-
tantially improving availability  and 
supplies, strengthening the public dis-
tribution system, enforcing regulatory 
measures and reducing excess liqui-
dity in the system. The State have 
been advised from time to time to 
implement the anti-inflationary mea-
sures, in particular ensuring the effi-
cient functioning of the public distri-
bution system in respect of essenti'al 
commodities, such -as cereals, sugar, 
edible oil, kerosene etc. and taking 
tiction  against hoarders and  black 
marketeers.  As a result of the con-
tinued efi'ort both at the Centre and 
in the States, it has been possible Jo 
reduce the annual rate of inflation 
significantly.

MR.  SPEAKER:  I  think  we
have had a lot of discussion on this 
yesterday.

SHRI SATYASADHAN CHAK- 
RABORTY:  I want to put a sup-
plementary on this.

MR. SPEAKER:  I cannot have
supplementaries when we had -a dis-
cussion yesterday on it for four 
hours.

Export of Vegetable

*292. SHRI XAVTER ARAKAL; 
Will the Minister of COMMERCE 
be pleased to lay a statement show-
ing:

(a) what is the policy of Govern-
ment in exporting agricultural pro-
duce;

(b) what is the total quantity of 
vegetables  exported  in the years
1979-80, 1980-81 and 1981-82; end

(c)  which are the agencies, ex-
porting vegetables from India?

THE  MINISTER  OF  COM-
MERCE AND STEEL AND MINES 
(SHRI PRANAB MUKHERJEE):
(a) to (c). A statement'is laid on the 
Table of the House.

Statement

(a) Expoit of iigricultural produce 
is allowed keeping in view the pro-
duction, domestic demand and inter-
nal prices.

(b) Export figures in rcspect of 
vegetables  other  than onions 'and 
potatoes are given below:

1979-Bo

1980-81 
1-4-81 to 
30-G-81

4678 tonnes 

7210 tonnes ̂ * 

2290 tonnes J 

♦Provisional

(c)  Export of vegetables is now 
allowed under OGL—3.

SHRI XAVIER ARAKAL:  The
export policy of agricultural produce 
is governed by three factors; produc-
tion, domestic demand and internal 
prices.  If you refer to part (b) of 
the st'atement you will find that bet-
ween 1.4.81 to 30.6-81 2290 tonnes 
of vegetables were exported. Now 
in the market vegetables are dear and 
scarce. Probably you are fully aware 
of the problem.  In view of scarcity 
of vegetables and their high priccs, 
will the Government review the ex-
port policy of vegetables?

SHRI PRANAB MUKHERJEE: 
The hon. member is aware that some-
times we take a decision of exporting 
vegetables and such products just to 
see that the prices arc checked. The 
hon. member is aware that the total 
production is roughly about 10 mil-
lion tonnes and the export in any 
particular year  where  we had the 
maximum was 7210 in 1980-81 out



39 Oral Answers SEPTEMBER 4, 1981 Oral Answers 40

of the total production of 10  million 
tonnes- The hon. member is also 
aware what happened about two 
years back, because when we did not 
permit the export of onions, the prices 
crashed and the growers did not 
get anything; and a lot of agitation 
took place; and sometimes it happens 
that ihe transportation cost from one 
part of India lo the other part of 
India is more than exporting to the 
neighbouring countires. So, wc have 
to take a realistic view in regard to 
this matter.

SHRI XAVIER ARAKAL: I am
not saying that we should not have a 
realistic view. Part (c) of niy ques-
tion says. “Which are the agencies, 
exporting vegetables from India? 
The answer is; “Export of vegetab-
les is now allowed under OGL-3.” 
You may refer to that quetsion. 1 
stop there. But my question relates 
to anolher point. A few merchants 
in each city are controlling the cntiie 
business of vegetables; they are also 
exporting to other countries as well. 
Therefore, a group o’t merchants is 
controlling the entire market. In 
view of this fact of monopolistic mar-
keting of vegetables in our country 
and in exporting them abroad, will 
the Government take an initiative to 
have more cooperative societies or 
vegetables marketing boards instead 
of those private agencies?

SHRI PRANAB MUKHERJEE: 
As and when cooperatives come, we 
give them preference- Cooperatives
can also take an advantage of export-
ing under OGL-3; they are not bar-
red.

SHRI B. V. DESAI: This is a
fact that vegetab le^re very much in
need in our country. Secondly, if
we want to export them, dehydration 
is essential because it is a commodity 
which is susceptible to perishing. 
Therefore, may T know from the hon. 
Minister whether the Government is 
thinking of having dehydration
plants at proper places so that the 
vegetables which are being sent out

are properly sent out and fetch pro-
per prices?

SHRI PRANAB M UKHERJEE: 
In  respect of certain commodities, 
this suggestion is welcome and actual-
ly we are doing it. Take the case of 
ginger. In many of the north eastern 
districts and other hilly areas, the 
growers do not get any price because 
there is no market outside. So, there 
are certain commodities from which 
we are exploring that possibility and 
to see that we export them.
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SHRI PRANAB M UKHERJEE: 
We are exporting potatoes and oniona 
also. If the hon. member is inte-
rested in getting figures I can give 
him. In 1979-80, we exported pota-
toes worth Rs. 2 crores; in 1980-81, 
the provisional figure was 18 lakhs. 
And destination wise, I cannot say. 
Somtimes we send it to neighbouring 
countries.
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MR. SPEAKER: Question hour
is over.
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